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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF D
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Na, F.3 034 V¥in (Rev-1)2020.21/DS-1V/ - mmofﬂupowmm&nadbyub-
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of section 15 and section ll?,p;l!H’Dclh' Toods und Services Tux Act, 2017 (03 of 2017),
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Capital Temitory of Delhi in the: Deprtment of Finance (Revenua-1) No.1 172017+ State Tax
(Rn:).mmew:n.wn.wwhdnumn-ofwi.amuunuy.mw.
vicke No; F I SVFin(Rev-1¥2017-18/DS- V1381 dited the W™ June, 2007, namely:«
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“(in) Maialetance, repait or overhml ices i respect of
amirerafls, aircraf) engines and other i components or | 2.5 .
parts,
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‘x\ 3 This potfication shall come into force with effect from the 1% day of Aprl, 2020,
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By onder und in the name of the
L2, Governor of the National Capital Territory of Delhl,
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No. P.3 (34)/Fin (Rev-1V2020-21/DS- IV /657 Duted: ,),,%a/’, )

1. The Principal Secretary 10 the Hon"ble Livubesnt Goveror, Delhi
2 The Sccretary (Finance), Gowt, of NCT of Deinl, Defhi Sschivalays, LP. Estate, New

Delhi -
\/ The Coamlssionsy, State Tax, Delhl, Vyapar Blaswar, 1P Estase, Nes Dethi,
4. 'The Secrotary (GAD), Govt. of NCT of Delhi with the request to publish the notification
in Deibl Gazette Poart-3V {(Extraondinary) in today's date.
S, The Additional Secretary 10 the Hon'ble Chisf Ministor, Gows, of NCT of Dethi, Delhi

Suchivalays, LI Bstate, New el
[ mewumm.mmaumdmwmmm
Estace, New Delhif
9 The Additionnl Secrctary (Law), Govt. of NCT of Delhl, Pelhi Sachivalsya, LV, Estate,
Nedv Delnl 0
&£ T PS, to the Leader of Opposition, 29, Dethi Legulative Assembly, Ol¢ Secretariat,
Delhi. :
9, OSD to Chiet Secratary, Gavt. of NCT of Delhl, Defhl Sachivaluyw, LI Estuie, New
Delid,
10, Gused File. 3
11, Websito,
. (Sunil Sehgal)
Dy. Seerctary IV (Finnnce)

Nole: - The principal notification Nol1 12017~ State Tax. (Rate), dated the 30™ June,
2017, wax published in the G of Delhi, Extmopdinucy, Pamt IV, vide No.
O FAQSYFIn(ReyIVI017-1RDSVIGE dated fhe 30" June, 2017, und was last
amended hy notitication Na, © . State Tax (Rate), dated the 11 March, 2020 vide
No. F.3(102)/Fin. (Rev-1¥2019-20(DS-V 1121, duted the 1% March, 2020.




